
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE 

BENCH AT CHENNAI 

 

OA No 126 OF  2024 
     

IN THE MATTER OF:  

 

NAKULA SURESH CHIDIPI                     ……. Applicant 

Vs 

 
DISTRICT COLLECTOR & OTHERS      …. Respondents 

 
 

REPORT FILED BY THE APPCB 6th RESPONDENT  
 

 

DATE - 24.08.2024  

 
 
 
 
 
 
 
 
 
 

 
 

 

M/s MADHURI DONTI REDDY 
ADVOCATE 

STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH 

A.P. POLLUTION CONTROL BOARD 

#26, S2, Royal Castle, Gill Nagar Extension, Choolaimedu, Chennai – 600 094. 

Mobile: 98407 98460 / 63831 21322,  
Email: reddymadhuri09@gmail.com 
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Date:02.11.2023 
Seethanagaram 

To 
The District Collector, 
Rajamahendravaram, 
East Godavari District 

From: 
Chidipi Nakula Suresh, B.Sc., LLB 
(Advocate) 
S/o.Chidipi Abbulu, 
D.No.3-32, Chinakondepudi Village, 
Seethanagaram Mandal,  
East Godavari District – 533287 
Mobile No.98669 68835 
 

The Chairman, 
Andhra Pradesh Pollution Control Board, 
Paryavaran Bhavan, 
Gurunanak Colony, 
Auto Nagar,  
Vijayawada – 520007 
 

 

Sri V.G. Venkat Reddy, 
D.M.G 
Department of Mines and Geology, 
Ibrahimpatnam, Vijayawada – 512456 
 

 

The Assistant Director, 
Mines and Geology, 
Rajamahendravaram, 
East Godavari District 
 

 

The Tahsildar, 
Seethanagaram Mandal, 
East Godavari District 
 

 

Hon’ble Smt. S.Lakshmidevi Garu, 
Mandal Revenue Officer, 
Seethangaram Mandal – 533287. 
 

 

Sri G.Venkatarao Garu, 
Village Revenue Officer, 
Nallagonda Village, 
Seethanagaram Mandal, 
East Godavari District – 533287 
 

 

The Station House Officer,  
Seethanagaram Mandal, 
East Godavari District.  
 

 

 

Sir, 

Sub: Illegal mining activity in Sy.No.241/3, Nalgonda Village, Sithanagaram 
Mandal, East Godavari District - Employment Guarantee Scheme Project 
Officer Kunuku Ramesh Garu, Sitanagaram Mandal Revenue Inspector, 
Nalgonda Village Revenue Officer Sri Pendurthi Hanumantha Rao has 
requested to register a complaint case and conduct a thorough investigation 
– Reg. 

Description: 

 

In National Green Tribunal O.A. 62/2022 petition was given; survey no. 
Illegal hill mining has been going on for some time in 241/3. Many 
complaints were made to the office of the District Collector, to the office of 
Assistant Director of Mines and Geology Rajamahendravaram and to the 
offices of Tehsildar, Sitanagaram Mandal, East Godavari District. 

* * * * 

1. According to the letter sent by M.Subrahmanyam, Assistant Director of Mines and Geology 

Department via e-mail Sitanagaram Mandal Nalgonda Village Survey no241/3. The non-
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response of Sitanagaram Mandal Tehsildar to the letter sent by M. Subrahmanyam, Assistant 

Director of Mines and Geology Department raises many suspicions regarding the details of 

where the gravel was sourced from were not disclosed whish was illegally dug from the hills. 

Hon’ble Mandal Revenue Inspector Smt.S.Lakshmi Devi  when I politely asked what kind of 

action has been taken so far on the representation I had sent regarding the illegal mining of 

this hill, they got angry and furious with me and said that this hill mining does not come under 

the scope of revenue, we have nothing to do with it, and there is no need to answer your 

representations. 

When I looked deeply into this matter, according to the information given by the Employment 

Guarantee Officers of Sitanagaram Mandal in the past, survey no. 241/3 It was learned that the 

Sitanagaram Mandal Employment Guarantee Project Officer was excavating from the patta 

lands given to Pasalapudi Venkayamma and Gunti Prabhakar Rao ji without any permits. 

(Enclosing information letter). Besides doing many works with gravel in relation to 

Raghudevapuram village as part of the employment guarantee scheme in Sitanagaram mandal, 

not giving the details from where the gravels were collected, constructing many gravel roads in 

the mandal with Mandal Parishad funds and Gram Panchayat funds. The details of where the 

gravel was sourced from were not disclosed, and most importantly, most of the people who 

built these gravel roads awarded the contract work to one person and excavated it at will 

without taking any permission to fill with soil in Jagananna Colonies, as well as to dig the gravel 

and soil collected for the construction of gravel roads. According to the information given by 

the mandal employment guarantee officials, Rs. 2 Crore 59 Lakhs is found to be corrupt 

(enclose information letters regarding the matter). 

 

2. For the gravel roads constructed under Raghudevapuram Gram Panchayat, no official is 

informing from where the gravel is collected. It is noteworthy that all these roads have the 

same owner. 

3. In many places in Sitanagaram Mandal, private lands have been filled with gravel. If you ask for 

those details, I can show you those places directly. It is particularly noteworthy that about 3 

acres of agricultural land near Pendurthi Hanumantha Rao's chicken farm was flattened to a 

height of 3 feet. 

I doubt that all these matters were known to the Local Mandal Revenue Inspector and 

Nalgonda Village Revenue Officer. Therefore, Nalgonda village in Sitanagaram mandal survey 

no. 241/3 Who dug the gravel that dug the hill? What was the excavated gravel used for? If you 

want to know the things in addition to registering a case against Sitanagaram Mandal 

Employment Guarantee Scheme Project Officer Kunuku Ramesh, Sitanagaram Mandal Revenue 

Inspector, Nalgonda Village Revenue Officer, Pendurthi Hanumantha Rao, in connection with 

the gravel roads built between 2019-23 years in Sitanagaram Mandal, the contractors, the 

original It should be questioned where this gravel was collected from. And for digging in the 

de-patta lands against the rules, I request that steps be taken to cancel the de-pattas granted 

and take possession of the land by the government. 

 

Your’s faithfully 
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R.C.No.B/32/NREGC/2020 
 
Date:20.11.2022 

Mandal Parishad Development Officer 
Seethanagaram Mandal 

 

To 
K.Nagaseshaveni 
Additional Program Officer 
M.G.N.R.E.G.S, 
Seethanagaram Mandal 

From 
Public Information Officer &  
Administrative Officer 
Mandal Parishad Office, 
Seethanagaram Mandal 

 

Sir, 

  

Sub: Right Information Act, 2005 – Mandal Praja Parishad, Seethanagaram Mandal - 

Right Information Act, 2005, Sri Chidipi Nakula Suresh, S/o.Abbulu, D.No.3-32, 

Chinakondepudi Village, Seethanagaram Madal Mahatma Gandhi National Rural 

Employment Guarantee Scheme, Sitanagaram Mandal – Navarathnalu – 

Information pertaining to details of houses for all the poor – Requested – Reg. 

Ref: Letter from Public Information Officer, Mandal Praja Parishad, Seethanagaram 

Mandal.  

* * * * 

 The above content and points in the index are for your reference. 

 According to the Right to Information Act, 2005 regarding the Mahatma Gandhi National Rural 

Employment Guarantee Scheme, Sitanagaram Mandal Navaratnalu Houses for All Poor, Shri Chidipi 

Nakula Suresh, S/O.Abbulu, Door No:3-32, Chinnakondepudi Village, Sitanagaram Mandal submit 

information. 

I am enclosing below the information and their details to the Public Information Officer and 

Administrative Officer, Mandal Parishad, Sitanagaram Mandal. 

 

Information sought by 

complainant 

Explanation 

The details of the farmers 

from whom the soil was 

collected to fill the houses 

provided by the government 

for all the poor in 

Sitanagaram mandal, the 

survey numbers of the place 

where the soil was collected 

and the acceptance 

documents should be given. 

 

The soil for filling the house plot for all the poor provided by 

Sitanagaram Mandal, Government is to be collected from the 

following farmers and their details are included in the following table. 

Sl. 
No. 

Name of the Grama 
Panchayat 

A place where 
soil is collected 

Name of the 
Rythu 

Survey 
Number 

1. Purushothapatnam Kotikesavaram Kolli Suvartha 256/12, 
256/B 

2. Chinakondapudi Nagampalli Badisi Tata 209 
3. Vangalapudi Nelakota Bogavalli 

Lakshmi 
74 

4. Nagampalli Nagampalli Badisi Tata 209 
5. Inaganivaripeta Nallagonda Komari 

Suryarao 
241-
3a1-H 

6. Inaganivaripeta Nallagonda Pasalapudi 
Venkayamma 

241-3a-
a2 

7. Inaganivaripeta Nallagonda Gunta 
Prabhakar Rao 

241-3a 

8. Muggulla Kunavaram Ayila 
Satyanarayana 

243/5 

9. Munukudali Nallagonda G.Surya 
Chandram 

196/8 

10. Munukudali Nallagonda G.Surya 42/1 
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Chandram 
11. Munukudali Nallagonda G.Surya 

Chandram 
42/1 

12. Munukudali Nallagonda G.Surya 
Chandram 

42/1 

13. Bobbilanka Munagala S.Suryadu 54/4 
14. Mirthipadu Mungala N.Venkatalaxmi 54/14 
15. Hundeswarapuram Munagala M.China 

Ratnam 
54/26 

16. Raghudevapuram Raghudevapuram Ayila 
Satyanarayana 

456/5, 
743/5 

 

 

Therefore, we are submitting to Public Information Officer and Administrative Officer, Mandal 

Prajaparishad, Sitanagaram Mandal for appropriate information and action on this matter. 

 

Your’s faithfully 

 

Additional Program Officer, M.G.N.R.E.G.S 
Seethanagaram Mandal 
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Government of Andhra Pradesh 
Department of Mines & Geology 

 
To 
Sri M.Subrahmanyam, M.Sc., 
Public Information Officer &  
Department of District Mines and Geology 
Office,  
Rajamahendravaram. 

From: 
Sri Nakula Suresh, 
S/o.Abbulu 
Chinnakondepudi Village, 
Seethanagaram Mandal, 
East Godavari District 

 
Lr.No.92/RTI/2005, Dt.12.07.2023. 

 
Sir, 
  

Sub: Right to Information Act, 2005 - Sri Nakula Suresh, details of mining 
permits in Sitanagar and Korukonda mandals - Demand through Right to 
Information Act - Information -Reg 

Ref: RTI application received by Sri Nakula Suresh, dated 01.07.2023 to this 
office dated 04.07.2023. 

* * * * 
  

Through the above index Mr. Nakula Suresh has sought permission for excavation of 

soil in Sitanagaram Mandal and Korukonda Mandal under the Right to Information Act, 2005. 

This is to inform you that the information regarding point number 01 to 02 requested 

by them is as follows: 

Point No. Question Answer 

01 Can you tell who has been given permissions to 

dig hills anywhere in Sitanagaram mandal for 

the years 2021-22 and 2022-23? The information requested 

by you is enclosed with this 

letter. 

02 Can anyone from Sitanagaram mandal, 

Korukonda mandal give permission for soil 

excavation in the years 2022-21, 2021-22, 

2022-23 or not? 

 

Thank you for using the Right to Information Act, 2005. 

 

Yours faithfully 

 

Public Information Officer and 

Department of District Mines and Geology 

Rajamahendravaram 

- Copy to the Department of Mines and Geology, Ibrahimpatnam, Vijayawada for kind 
information. 

- Copy to the District Mines and Geology, Kakinada, Kakinada District for kind information 
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   ANDHRA PRADESH POLLUTION CONTROL BOARD 
R E G I O N A L  O F F I C E   

Plot No.2, IDA, RAMANAYYAPET, KAKINADA-533005 
 

 

Bh.L.Sundeep Reddy                          Ph: 0884 -2374066 
Environmental Engineer                                                                                               E-mail:rokkd-ee1@appcb.gov.in 

 
Lr.No. Complaint/PCB/RO-KKD/2023-1513                          Date:27.11.2023 

 
 
To 
The Assistant Director (AD&MG), 
Department of Mines & Geology, 
Rajamaliendravaram, 
East Godavari District. 
 
Sir, 
 

Sub: APPCB-RO-KKD- Complaint filed by Sri Chidipi Nakula Suresh, D.No.3-32, 
Chinakondepudi Village, Seethanagaram Mandal, East Godavari District 
regarding illegal mining activities - Complaint forwarded for taking necessary 
action - Reg. 
 

Ref: Complaint filed by Sri Chidipi Nakula Suresh, D.No.3-32, Chinakondepudi 
Village, Seethanagaram Mandal, East Godavari District received by this office 
through email on 22.11.2023. 

* * *   
 

With reference to the above, it is to submit that this office received complaint 

from Sri Chidipi Nakula Suresh, Chinakondepudi Village, Seethanagaram Mandal, East 

Godavari District regarding illegal mining in the Sy.No.241/2, Nalgonda Village, 

Seethanagaram Mandal, East Godavari District.  

 

The complaint is herewith attached and you are requested to take necessary 

action. 

 

           Yours faithfully, 

 

ENVIRONMENTAL ENGINEER 

BHIMAVARAPU 
LAKSHMAN SANDEEP 
REDDY

Digitally signed by 
BHIMAVARAPU LAKSHMAN 
SANDEEP REDDY 
Date: 2023.11.27 18:39:07 +05'30'
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Page 1 of 2 
 

Item No.5:- 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 
(Through Video Conference) 

 
Original Application No.126 of 2024 (SZ) 

 
 
IN THE MATTER OF: 
 
 
Chidipi Nakula Suresh. 

… Applicant(s)  
With 

 
The District Collector, 
East Godavari District, 
Andhra Pradesh and Ors. 

...Respondent(s) 
 
 
 
Date of hearing: 18.04.2024.  
 
 
CORAM:    

 

HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER 

HON’BLE Dr. ARUN KUMAR VERMA, EXPERT MEMBER     

 
 

For Applicant(s):          None. 

 
For Respondent(s): Mr. Ramesh Sanjay represented 
    Mrs. Madhuri Donti Reddy for R1 to R7. 
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Page 2 of 2 
 

O R D E R 
 
 

1. Today, there is no representation for the applicant. 

 

2. Let notice be issued to the respondents through the Tribunal as 

well as privately. 

 

3. The learned counsel Mr. Ramesh Sanjay representing Mrs. 

Madhuri Donti Reddy accepts notice on behalf of Respondents 

No.1 to 7. 

 

4. Let the matter be listed on 08.07.2024.  In the meanwhile, the 

respondents are directed to file their respective replies/reports. 

 

       Sd/-  
Smt. Justice Pushpa Sathyanarayana, JM 

 
 

   Sd/- 
Dr. Arun Kumar Verma, EM 

 
O.A. No.126/2024 (SZ) 
18th April, 2024. AD. 

9253116/2024/LEGAL SEC-APPCB
131116



ANDHRA PRADESH POLLUTION CONTROL BOARD 
R E G I O N A L O F F I C E 

Plot No.2, IDA, RAMANAYYAPET, KAKINADA-533005 

 
Bh.L.Sundeep Reddy Ph: 0884 -2374066 
Environmental Engineer E-mail:rokkd-ee1@appcb.gov.in 

 

Lr.No. Complaint/PCB/RO-KKD/2024-624    Date:12.08.2024 
 
To, 
 

The District Mines & Geology Officer, 
Department of Mines & Geology, 
Rajamaliendravaram, 
East Godavari District. 

Sir, 

Sub:  
 

APPCB-RO-KKD- Complaint filed by Sri Chidipi Nakula Suresh, D.No.3-32, 
Chinakondepudi Village, Seethanagaram Mandal, East Godavari District 
regarding illegal mining activities - Complaint forwarded for taking 
necessary action - Reg. 
 

Ref: 1. Complaint filed by Sri Chidipi Nakula Suresh, D.No.3-32, Chinakondepudi 
Village, Seethanagaram Mandal, East Godavari District received by this 
office through email on 22.11.2023. 

2. T.O. Lr.No. Complaint/PCB/RO-KKD/2023-1513, dated 27.11.2023. 
3. Hon’ble NGT order in O.A. No. 126 of 2024 (SZ), dated 18.04.2024. 
 

* * * 

With reference to the above, it is to submit that this office received complaint 

from Sri Chidipi Nakula Suresh, Chinakondepudi Village, Seethanagaram Mandal, East 

Godavari District regarding illegal mining in the Sy.No.241/2, Nalgonda Village, 

Seethanagaram Mandal, East Godavari District vide reference 2nd cited, this office 

forwarded the complaint. Complainant filed the case in the Hon’ble NGT vide O.A. No. 

126 of 2024 (SZ). 

This office officials inspected the site of 10.07.2024 and observed that mining 

was done has alleged by the complainant. Hence, requested to take necessary action.  

 
 

    Yours faithfully, 
 
 

ENVIRONMENTAL ENGINEER 

BHIMAVARAPU 
LAKSHMAN SANDEEP 
REDDY

Digitally signed by BHIMAVARAPU 
LAKSHMAN SANDEEP REDDY 
Date: 2024.08.12 16:23:31 +05'30'
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